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FEAT. 624(3).—F5 1T TIH, A AT+, 1989 (1989 FT 24)FH THH THF THT I ATAHIH
Fgl AT g 1 a7 20 F % ITES(1)5RT T&T Ahdl T AN Fd g0 T THTLTT &I S & TATq &6 dA1h
TSI & 7T I qEmaeT qeeie avaqy et g i 97 s S dter fGawor s99 3umey sagEt §
T T 8 7T WRer TS & g 5o # S3 qRIE 92 aS1 19 A2 aq @O ¥ IRASET & [earad &
T srareara g, UHT qIH % 370 T % =TI FAT g |

I MW F o T5g® Tl oATh, TSI § T8 ATSEAAT o TR 0l i@ | aie & % e, 3
st &7 amer 20 T FT IT-aT(1)F AT ITARH TATSA 6 o0 THT 7 F o1 ST ITI0T o 994 H
HTET T AT |

T UHT AT T ATTAFRTL ST, AT ST, (TSTE), 5 TSI ATFET qgenter & e
g% I i =9 | 6T SO ST 36 SerT &7 ST R Jeq9 YTy Seraehdl &l SAhTd &9 o a7
FIAAT ST (ATEahT)F ATeaH | HATS T AT TG HAT A qeft TH Arerdy it qAars i T Fed
& T, A(< AATH THH AT, FIT AT AT SATEAT 6 [o7T SATATT ST T FATHIT T&TT Al BT |

IF SAfAta it amT 209 it IT-4TN(2) F AT TEAW TR g1 T T4 sreer sifaw grm

920 G1/2025 @)
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TTFARTEY o S Ioclerd F1aTad § et fALreror foRam ST aehar 2 |

TH ATEAAT o T S ATAT G T G ST 37T 7T AL ITAH ¢ AT Togh SATh FIT HEH

AT

HET T TS % &1 Orek F TZIE | ST ST ATAL 5, Ao ATSA TRIATSAT (FATGAT, TR, T MR
framaqR & wer &) & Fwior 3 srfaa S arett siwrele sy Y =T afga ar dx=er WRa wfem

IEERVl
Y | Pewram | aghiesram T HT ATH QI 7T wﬁa;m%a%w
1 oTT AL EEICE 386/3/1
2 GRS AR REIEE 386/3/2 1.9309
3 2158 [SECIESE K qqT4q=T 386/3/3
4 18 SRS RRIEE 171 0.0796
5 GRS AR REIER 174/2 0.4707
6 2158 [SECIESE L RGIEEL 174/1 0.5353
7 1R LA REIEE 172/3/5 0.0504
8 1R LS ECIERT K REIEE 172/3/6 0.0618
9 qTT AR RGIEEL 172/3/8 0.0599
10 GRS AR REIER 172/3/7 0.0675
11 GRS AR REIES 172/4 0.2026
12 GRS AR REIES 172/3/1 0.0131
13 GRS AR REIES 172/3/2 0.1102
14 GRS AR REIES 172/3/4 0.0724
15 &TT AR REIES 172/3/3 0.0831
16 &TT AR REIEE 281 0.0137
17 &TT AR REIES 282/1/2/1 0.2939
18 qTT [SECIESE L qHqTa=T 282/1/1 0.7598
19 CIES EECIER LS ANIEEU 172/2 0.0038
20 CIES EECIER LS ANIEEU 286/1 0.2146
21 & AR REIER 286/2 0.1731
22 Z1E8 ECIEA S RNIEE 286/3 0.2449
23 2158 LA qqTa=T 286/4 0.1875
24 1R LA qqTa=T 286/5 0.2299
25 2158 LA RSIEE 290/1 0.4645
26 2158 LA RGIEEL 290/2 0.7667
27 2158 LA RGIEEL 293/10 0.1409
28 2158 LA RGIEEL 293/11 0.2370
29 2158 LA RGIEEL 293/12 0.2823
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30 CIEs ESIEEL 295/7/1 0.1459
31 CIEs ESIEEL 295/5 0.2202
32 CIEs ESIEEL 295/2/1 0.0224
33 CIES ECIEE 295/2/2 0.0295
34 CIEs ECIEE 295/2/3 0.0307
35 CIEs ECIEE 295/1/1 0.0965
36 CIEs ECIEE 295/1/2/1 0.0029
37 CIES EGIEEL 295/1/3 0.3157
38 CIES EGIEEL 295/3 0.3649
39 CIES EGICEL 295/4/1 0.1942
40 CIES EGICEL 295/4/2 0.2682
41 CIES EGICEL 308/2 0.0045
42 CIES ESIEEL 308/3/1

43 CIES ESIEEL 308/3/2 0.0729
44 CIES ESIEEL 308/3/3

45 CIEs ESIEEL 308/4 0.1677
46 CIEs ESIEEL 310/2 0.1402
47 Gy EIEEL 310/1 0.3462
48 CIES ECIEE 309/1 0.0874
49 CIEy ECIEE 309/2 0.1293
50 CIEs ECIEE 309/3 0.0897
51 CIEy ECIEE 309/4 0.0286
52 CIEy ECIEE 322/2 0.0994
53 CIEs EKIEEL 322/1 0.1214
54 CIEs EKIEEL 321/3 0.2958
55 CIEs ECIEE 321/2 0.2188
56 CIEs ECIEE 318/2 0.0150
57 CIEs ECIEE 323 0.1256
58 CIEs ECIEE 340 0.0134
59 CIEs ECIEE 339 0.0006
60 C1ES EIEE 342/1/1/1 0.5287
61 CIES EIEE 342/1/1/2 0.5366
62 C1ES EIEE 346/2/1

63 oY EGIEE 346/2/2 01135
64 4T ESIEEL 342/2 0.0007
65 4T ESIEEL 342/1/2 0.1156
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66 CIES ECIER LS qqIF=T 343 0.0862
67 CIES EECIER LS qII=T 345 0.2019
68 CIES EECIER LS qqTI=T 346/1 0.1493
69 CIES ECIER LS qqTI=T 348/1 0.0237
70 CIES LEN qEHE<T 347/2 0.1003
71 CIES TLEN qEHE<T 358 0.2743
72 CIES TLEN qEHE<T 357 0.0116
73 21E8 LT qEIE<T 359 0.0002
74 21K G AT 362 0.4410
75 2158 LECIRR A RRIEE 363 0.2081
76 2158 LECIRA A RRIEE 364/1 0.1485
77 21ES ECIEG RS qEEsT 361 0.1270
78 2158 LECIRR A qETE<T 364/2/2 0.2313
79 2158 LI qETE<T 360/2 0.1345
80 2158 LECIRA A qETE<T 360/1 0.1667
81 EIES EECIER LS Tt 386/1 0.3793
82 EIES EECIER LS Tt 385/2 0.1914
83 2158 LTI qEHET 384/2 0.1751
84 21K ECIERES =T 384/1 0.1360
85 CIES ECIEA R qEEsT 386/2 0.8996
86 21ES LERT qEEsT 384/3 0.0004
87 CIES ECIER K qEEsT 383 0.0494
88 21K (S ECIRSE L =T 381/1

0.2385
89 CIES ECIEG K qEEsT 381/2
90 CIES EECIER LS RRIEE 378/2 0.1726
91 IS ECIEG R =T 3471 0.0832
92 IS ECIEG RS =T 347/3 0.0659

% 17.3888

3.3 T, /. E-547173-32]
el FUR, T 31t fAafor-1v

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 6th February, 2025

S.0. 624(E).—In exercise of the powers conferred by sub-section(i) of section 20A of the
Railways Act, 1989(24 of 1989) (here in after referred in as the said Act), the Central
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Government after being satisfied that for the public purpose, this land of Village- Pasawada
Tehsil-Sardarpur District- Dhar, the brief description of which has given in the schedule
annexed here to, is required for execution of Special Railway Project for Indore- Dahod new
BG railway line in Dhar district of Madhya Pradesh state. Declares its intention to acquire
such land in the State of Madhya Pradesh, hereby declares its intention to acquire such
land:

Any person interested in the said land may, within a period of thirty days from the date of
publication of this notification in the Official Gazette, raise objection to the acquisition and use of
such land for a foresaid purpose under sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Sub-Divisional
Officer &Land Acquisition Officer, Tehsil Dhar District-Dhar (M.P.), in writing and shall set out the
grounds thereof and the competent authority shall give the objector an opportunity of being heard,
either in person or by legal practitioner and may, after hearing all such objections and after making
such further enquiry, if any as the competent authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the competent authority under sub-section (1) of section 20(D) of the said
act shall be final.

The Land Plans and other details of the land covered under this notification are available and
can be inspected by the interested person aforesaid Office of the Competent Authority.

SCHEDULE

Brief description, with or without structure, of the land under acquisition that will be affected for the construction
of the new BG line project from Dahod to Indore (through Jhabua, Sardarpur, Dhar and Pithampur) in Dhar
district of Madhya Pradesh state.

Serial no. | Name of District Name of Tehsil Name of Village Khasra Number Area Affected
In Hector

1 Dhar Sardarpur Pasawada 386/3/1

2 Dhar Sardarpur Pasawada 386/3/2 1.9309
3 Dhar Sardarpur Pasawada 386/3/3

4 Dhar Sardarpur Pasawada 171 0.0796
5 Dhar Sardarpur Pasawada 17412 0.4707
6 Dhar Sardarpur Pasawada 17411 0.5353
7 Dhar Sardarpur Pasawada 172/3/5 0.0504
8 Dhar Sardarpur Pasawada 172/3/6 0.0618
9 Dhar Sardarpur Pasawada 172/3/8 0.0599
10 Dhar Sardarpur Pasawada 172/3/7 0.0675
11 Dhar Sardarpur Pasawada 172/4 0.2026
12 Dhar Sardarpur Pasawada 172/3/1 0.0131
13 Dhar Sardarpur Pasawada 1721312 0.1102
14 Dhar Sardarpur Pasawada 172/3/4 0.0724
15 Dhar Sardarpur Pasawada 172/313 0.0831
16 Dhar Sardarpur Pasawada 281 0.0137
17 Dhar Sardarpur Pasawada 282/1/2/1 0.2939
18 Dhar Sardarpur Pasawada 282/1/1 0.7598
19 Dhar Sardarpur Pasawada 172/2 0.0038
20 Dhar Sardarpur Pasawada 286/1 0.2146
21 Dhar Sardarpur Pasawada 286/2 0.1731
22 Dhar Sardarpur Pasawada 286/3 0.2449
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23 Dhar Sardarpur Pasawada 286/4 0.1875
24 Dhar Sardarpur Pasawada 286/5 0.2299
25 Dhar Sardarpur Pasawada 290/1 0.4645
26 Dhar Sardarpur Pasawada 290/2 0.7667
27 Dhar Sardarpur Pasawada 293/10 0.1409
28 Dhar Sardarpur Pasawada 293/11 0.2370
29 Dhar Sardarpur Pasawada 293/12 0.2823
30 Dhar Sardarpur Pasawada 295/7/1 0.1459
31 Dhar Sardarpur Pasawada 295/5 0.2202
32 Dhar Sardarpur Pasawada 295/2/1 0.0224
33 Dhar Sardarpur Pasawada 295/2/2 0.0295
34 Dhar Sardarpur Pasawada 295/2/3 0.0307
35 Dhar Sardarpur Pasawada 295/1/1 0.0965
36 Dhar Sardarpur Pasawada 295/1/2/1 0.0029
37 Dhar Sardarpur Pasawada 295/1/3 0.3157
38 Dhar Sardarpur Pasawada 295/3 0.3649
39 Dhar Sardarpur Pasawada 295/4/1 0.1942
40 Dhar Sardarpur Pasawada 295/4/2 0.2682
41 Dhar Sardarpur Pasawada 308/2 0.0045
42 Dhar Sardarpur Pasawada 308/3/1

43 Dhar Sardarpur Pasawada 308/3/2 0.0729
44 Dhar Sardarpur Pasawada 308/3/3

45 Dhar Sardarpur Pasawada 308/4 0.1677
46 Dhar Sardarpur Pasawada 310/2 0.1402
47 Dhar Sardarpur Pasawada 310/1 0.3462
48 Dhar Sardarpur Pasawada 309/1 0.0874
49 Dhar Sardarpur Pasawada 309/2 0.1293
50 Dhar Sardarpur Pasawada 309/3 0.0897
51 Dhar Sardarpur Pasawada 309/4 0.0286
52 Dhar Sardarpur Pasawada 322/2 0.0994
53 Dhar Sardarpur Pasawada 32211 0.1214
54 Dhar Sardarpur Pasawada 321/3 0.2958
55 Dhar Sardarpur Pasawada 321/2 0.2188
56 Dhar Sardarpur Pasawada 318/2 0.0150
57 Dhar Sardarpur Pasawada 323 0.1256
58 Dhar Sardarpur Pasawada 340 0.0134
59 Dhar Sardarpur Pasawada 339 0.0006
60 Dhar Sardarpur Pasawada 342/1/1/1 0.5287
61 Dhar Sardarpur Pasawada 342/1/1/2 0.5366
62 Dhar Sardarpur Pasawada 346/2/1

63 Dhar Sardarpur Pasawada 346/2/2 01135
64 Dhar Sardarpur Pasawada 34212 0.0007
65 Dhar Sardarpur Pasawada 342/1/2 0.1156
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66 Dhar Sardarpur Pasawada 343 0.0862
67 Dhar Sardarpur Pasawada 345 0.2019
68 Dhar Sardarpur Pasawada 346/1 0.1493
69 Dhar Sardarpur Pasawada 348/1 0.0237
70 Dhar Sardarpur Pasawada 347/2 0.1003
71 Dhar Sardarpur Pasawada 358 0.2743
72 Dhar Sardarpur Pasawada 357 0.0116
73 Dhar Sardarpur Pasawada 359 0.0002
74 Dhar Sardarpur Pasawada 362 0.4410
75 Dhar Sardarpur Pasawada 363 0.2081
76 Dhar Sardarpur Pasawada 364/1 0.1485
77 Dhar Sardarpur Pasawada 361 0.1270
78 Dhar Sardarpur Pasawada 364/2/2 0.2313
79 Dhar Sardarpur Pasawada 360/2 0.1345
80 Dhar Sardarpur Pasawada 360/1 0.1667
81 Dhar Sardarpur Pasawada 386/1 0.3793
82 Dhar Sardarpur Pasawada 385/2 0.1914
83 Dhar Sardarpur Pasawada 384/2 0.1751
84 Dhar Sardarpur Pasawada 384/1 0.1360
85 Dhar Sardarpur Pasawada 386/2 0.8996
86 Dhar Sardarpur Pasawada 384/3 0.0004
87 Dhar Sardarpur Pasawada 383 0.0494
88 Dhar Sardarpur Pasawada 381/1
89 Dhar Sardarpur Pasawada 381/2 0.2385
90 Dhar Sardarpur Pasawada 37812 0.1726
91 Dhar Sardarpur Pasawada 34711 0.0832
92 Dhar Sardarpur Pasawada 347/3 0.0659
Total 17.3888

( E Office F. No. E-547173-32)
DHEERAJ KUMAR, Chief Engineer Construction-I1V
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